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Securities and Exchange Board of India

Release Order No: RRD-1/1451/7430/2023
Order Releasing Bank Accounts, Demat Accounts and Mutual Fund Folios

Attachment Proceeding No. 11861 and 11862 of 2024
Certificate No. 7430 of 2023

The Principal Officer /

Chairman & Managing Director / CEO

All Banks in India/ All the Mutual Funds in India.
NSDL/CDSL, Mumbai

Attachment Proceeding No. 11861 and 11862 of 2024 - Release of attachment of
Bank Accounts / Lockers, Demat Accounts & Mutual Fund Folios

1. Whereas Recovery Certificate No. 7430 of 2023 dated December 05, 2023 has been
drawn up by the Recovery Officer in the above proceedings for recovery of a sum of
Rs. 11,01,000/ - (Rupee Eleven Lakh and One Thousand Only) along with interest /
costs / charges / expenses etc. against Keynote Enterprises Private Limited (PAN:
AADCK7471R) ['Defaulter"] in the matter of TV Vision Limited for non-payment of
penalty imposed by WIM vide Order No. WTM/SM/IVD/ID13/24880/2022-23 dated
March 24, 2023.

2. And whereas Notices of Attachment dated January 17, 2024 in the above
proceedings were issued attaching the Bank Accounts / Lockers, Demat Accounts &

Mutual Fund Folios of the Defaulter;

3. And whereas the Defaulter has filed an appeal before the Hon'ble Securities
Appellate Tribunal (SAT) and SAT vide its Order dated September 04, 2026 allowed
the aforesaid appeal and set aside the Order dated March 24, 2023.

4.In view of the above, you are hereby directed to release the attached Bank
Accounts/ lockers, Demat Accounts and Mutual Fund Folios of the Defaulter,

pursuant to Attachment Proceeding No. 11861 and 11862 of 2024 only. This is
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Securities and Exchange Board of India Continuation:

5. If the defaulter is not having any type of account/folios with you, the same need

not be informed to SEBI.

Given under my hand and seal at Mumbai this 11th Day of September 2026.
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RECOVERY OFFICER
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Seal

J. ASHOK KUMAR
S o

Recovery Officer
- o SN
Securities and Exchange Board of India
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Copy to:
Keynote Enterprises Private Limited

Shop No. 117, 1¢t Floor, Citi Mall, New Link Road, Oshiwara,
Andheri West, Mumbeai - 400053
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